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O r ig i  n a l  A p p l i c a t i o n  Isb . 1 0 4 9 /2 0 0 4

G w aM or.f t h i s  t h e  6 t h  d a y  o f  D ec em b er, 2004

H o n 'b le  S h r i  M .P -S in g h  -  V ic e  C h a irm a n  
F -ion 'b le S h r i  Madan K ohan -  J u d i c i a l  Member

1 .  B a b u la l  a / o  l a t e  S h r i  G i r d h a r i l a l ,  
ag ed  a b o u t 44 y e a r s ,  T ,R „S ,,N ew  K a t n i ,
R /o  R B /1  B lo c k  N o .l5 6 -B ,S .K .P * C o lo n y ,
New K a t n i ,

2 .  T r i y o g i  P ra s a d  T i w a r i ,  S /o  l a t e  S h r i  S h e e t l a  
P r a s a d  T i w a r i ,  aged  a b o u t 50 y e a r s , New K a tn i ,

3 .  R a je n d r a  P r a s a d  Y a d a v , S /o  S h r i  In d e rd e o  P ra s a d  
Y a d a v , ag ed  a b o u t  50 y e a r s ,  OR£,,New K a t n i ,
R /o  R . B . - l ,  319-E ,T R S C o lo i^ ,  New K a tn i .

4 .  N a n d la l  P r a s a d ,  S /o  l a t e  S J i r i  K a i l a s h  P r a s a d ,  
a g ed  a b o u t 43  y e a r s ,  R /o  RB 1 , lO -A , S tea m  
C o lo n y , New iQ a tn i.

5 .  B a s a n t Kumar s / o  l a t e  B r a j l a l ,  ag ed  a b o u t 52 y e a r s ,
IR S , Nev.' K a t n i ,  R./o R B -1 , 314 B , T&.S C o lo r y ,
New D e l h i ,

6 .  R a je n d r a  Kumar S /o  S h r i  R .adh ika  P r a s a d ,
ag ed  a b o u t  45 y e a r s ,  IRS Nevv K a t n i ,  RB. 1 -2 0 8  E ,
IRS G o lo riy , New E a t n i  - APPLICANTS

(By A d v o c a te - S h r i  M anoj S hafm a o n  b e h a l f  o f  S h r i  S.aPaUl)

V e r s u s

1 ,  U n io n  o f  I n d i a  th r o u g h  G ,M,W .C « R ly ,M in is t r y  o f  
R a i ^ ^ a y s ,  R a ilv /a y  B o a rd , N ew D e l h i .

2 ,  G e n e r a l  M an ag e r, V ie s te rn  C e n t r a l  R a i l w ^ ,
J a b a l p u r ,

3 , D i v i s i o n a l  R a ilw a y  M anager (P) ,W e s te rn  C en t r a l  
R a i lw a y ,  J a b a l p u r ,

4 ,  S e n io r  D . iv i s io n a l  E l e c t r i c a l  E n g in e e r  (TRS.) ,
E l e c t r i c a l  L o c o -S h e d , New -B£SPONDENTS

Uv ™ 0 R D E, R (O ra l)

By M..P.S.> in q h .  V ic e  C h a irm a n  ~

By f i l i n g  t h i s  0 - A . , t h e  a p p l i c a n t s  h a v e  s o u g h t

t h e  f o l lo w in g  m a in  r e l i e f s  -

" ( 2 ) . . . t o  q u a s h  t h e  s e n i o r i t y  1 i s t s ( A n n e x , A/2 &
A /3 ) i n  w h ic h  t h e  names o f  t h e  a p p l i c a n t s  a r e  n o t 
i n c l u d e d ,

(3) . .  . t o  command t h e  r e s p o n d e n t s  t o  d ra w  a  f r e s h  
s e n i o r i t y  l i s t  i n  a c c o r d a n c e  w i th  law  by  sh o w in g  
an d  i n c l u d i n g  t h e  nam es o f  t h e  a p p l i c a n t s  a t  t h e  
a p p r o p r i a t e  p l a c e .
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(4 ) I n  t h e  e v e n t  o f  f u r t h e r  p ro m o tio n  i s  
t a k e n  p l a c e  i n  b e tw e e n ,  t h e  a p p l i c a n t s  b e  
c o n s i d e r e d  f o r  t h e  s a n e  fro m  t h e  d a t e  o f  t h e i r  
j  u n io r s / c o n te m p o r a r  i e s  a r e  p ro m o te d /a p p o  i n t e d ,

OBi

I n  t h e  a l t e r n a t i v e #  t h i s  OA f i l e d  b y  t h e  
a p p l i c a n t s  r n ^  b e  d i s p o s e d  o f  a t  t h i s  s t a g e  w i th  
a  d i r e c t i o n  t o  t h e  r e s p o n d e n t s  D -ep artrn en t t o  
d e c i d e  t h e  r e p r e s e n t a t i o n s  by a  r e a s o n e d  an5 

, s p e a k in g  o r d e r  b e f o r e  i i n a l i s i n g  a i ^  s e l e c t i o n /  
p r o m o t io n .  I f  t h e  a p p l i c a n t s  a r e  s t i l l  a g g r i e v i n g ,  
t h e y  r e s e r v e  t h e i r  r i g h t  t o  a s s a i l  t h e  s a i d  
d e c i s i o n  a f r e s h " .

2 .  H eard  t h e  l e a r n e d  c o u n s e l  f o r  t h e  app l i e  a n t i-

3 .  M .A .N o ,1 0 3 2 /2 0 0 4  u n d e r  R u le  4 (5 )  (a )  o f  GAT (P ro c e d u re )  

R u l e s , 1987 f o r  j o i n i n g  t o g e t h e r  i s  a l lo w e d ,

4 .  The b r i e f  f a c t s  o f  t h e  c a s e  a r e  t h a t  t h e  a p p l i c a n t s ,  

s i x  i n  n u m b er, a r e  w o rk in g  a s  T e ch n ic i# _ n  G r a d e - H I . They a r e  

d u e  f o r  n e x t  h i g h e r  p r o m o t io n .  The c o n t e n t i o n  o f  t h e  a p p l i c a n t s  

i s  t h a t  t h e i r  n^^mes h a v e  n o t  b e e n  in c lu d e d  i n  t h e  s e n i o r i t y  

l i s t s  A n n ex u re s-A -2  & A~3 a n d , t h e  r e  f o r e ,  th e y  viould  b e  

e x c lu d e d  from  t h e  l i s t  o f  c a n d i d a t e s  b e in g  c o n s id e r e d  f o r  t h e  

n e x t  h i g h e r  g r a d e .  O ne o f  t h e  p r a y e r s  o f  t h e  a p p l i c a n t s  i s

t o  d i r e c t  t h e  r e s p o n d e n t - d e p a r tm e n t  t o  c o n s id e r  and d e c id e  

t h e  r e p r e s e n t a t i o n s  o f  t h e  a p p l i c a n t  a t  A n n e x u re -A -4 .

5 .  A c c o rg lin g ly , we d i r e c t  t h e  r e s p o n d e n t s  to  c o n s id e r  

an d  d e c id e  t h e  r e p r e s e n t a t i o n s  o f  t h e  a p p l i c a n t  a t  A n n ex u re -A -

4 ,  and  c o n s i d e r  t h i s  O .A . a s  p a r t  o f  t h e  r e p r e s e n t a t i o n  and 

t a k e  a  d e c i s i o n  by  p a s s in g ,  a  s p e a k in g ,  d e t a i l e d  and  r e a s o n e d  

o r d e r  w i t h i n  a  p e r io d  o f  t h r e e  m o n th s , i n  a^^y c a s e  b e f o r e  

f i n a l i s i n g  t h e  s e l e c t  i o n /p r o  to t  io n  f o r  t h e  n e x t  h i g h e r  g r a d e .

6. T he applicants a r e  d i r e c t e d  t o  sen d  a  cd py o f  t h i s  

o r d e r  a lo n g  w ith  a  copy  o f  t h i s  OA t o  t h e  r e s p o n d e n t s  

im m e d ia te ly .

7 .  I n  t h e  r e s u l t ,  t h e  OA j  s  d i s p o s e d  o f  i n  t h e  ab o v e  

t e r m s  a t  t h e  a d m is s io n  s t a g e  i t s e l f .

(M adan ^ ^ a n )  (M ,P .S iingh)
J u d i c i a /  i'ferrber V ic e  C h a irm a n

r k v .


